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Mr. DEPUTY CHAIRMAN:
want more time?
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Mr. DEPUTY CHAIRMAN: You
may continue after lunch. There is
an announcement by the Minister of
Parliamentary Affairs.
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Ture MINISTER oFr PARLIAMEN.
TARY AFFAIRS (SHRI SATvAa NARA-
YAN SINHA): With your permission,
Sir, 1 rise to announce that Govern-
ment Business in this House for the
week commencing 24th August, 1959
will consist of—

1. Discussion on the Resolution
approving the Proclamation
issued by the President under
Clause (i) of Article 356 of
the Constitution in relation to
the State of Kerala,

2. Consideration and return of the
International Monetary Fund
and Bank (Amendment) Bill,
1959, as passed by Lok Sabha.

8. Consideration of any item of
Government Business carried
over from today's Order
Paper.

4. Discussion on Food Situation in
the country on a motion to be

moved by Shri Bhupesh
Gupta on Thursday, 27th
August, after the question
hour.

Mgr. DEPUTY CHAIRMAN: The
House stands adjourned till 2-30 p.m.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half past two of the clock, Mr.
Depury CHAIRMAN in the Chair.

THE ORPHANAGES AND OTHER

CHARITABLE HOMES (SUPERVI-

SION AND CONTROL) BILL, 1959—
continued
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